
Jammu and Kashmir Pollution Control Committee
Panvesh Bhavan, Forest Compler ll Sllk Factory Road
Transport Nagar, Jammu, lSO 006 ll Rajbagh, Srrnagar 190 008

Tel - 01 91 -2476927, mall - mernbe6ecretaryikspcb@g mail com

The Consultant Judiciat,
Hon'bte NationaI Green Tribunat,
Principat Bench,
New Dethi.

No: JKPCC/NGT/OA 599/ | 3ffi Date:- 5 -77-2024

Sub:- Report on behatf of Jammu and Kashmir Pottution Control Committee
pursuant to Hon',ble Nationat Green Tribunat order daled 30'07 -2024

passed in OA No. 913 of 2024 titled "Advocate Ashiq Ahmad Magray Vs

Union Territory of Jammu & Kashmir & Ors".

Sir,

ln comptiance to the directions of Hon'bte Nationat Green Tribunat, PrincipaI

Bench, New Dethi order dated 30-07-2024 passed in OA No. 9'13 of 2024 titted

"Advocate Ashiq Ahmad Magray Vs Union Territory of Jammu & Kashmir &

Ors", the Report of the J&K Pottution Control Committee is submitted herewith.

It is therefore, requested that the Report may kindty be taken on record and

ptaced before the Hon'bte NGT for consideration.

Yours faithf ut[y,

Enc[:- As Above

6lrtatQ-*u
(Ghansham Singh)JKAS

Member Secretary 5, ll .

J&K PCC
+

Copy to the:-
1) Sh. G.M Kawoosa, Government Standing Counsel for UT of Jammu and

Kashmir, New Dethi for information and necessary action.
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Original Application No. 913 ol 2024

IN THE MATTER OF Advocate Ashiq Ahmad Magray Vs Union

Territory of Jammu & Kashmir & Ors"

Background:

That the Hon'bte Nationat Green Tribunal vide Order dated 30- 07-2024 in

OA No, 913 ol 2024 directed as f oltows:-

"ln this originaL application the appLicant has made allegation in respect of large

scale telting of trees in Tosamaidan area of District Budgam. Ptacing reliance

upon video Iink https://fb.watch/sZgXCFngt4/, the plea of the applicant is that the

said video link shows uprooting of thousands of forest trees in Tosamaidan area

of District Budgam."

"/t is also plea of the applicant that Forest Range Gulmarg within the District
Baramuua of UT of J & K has urtnessed simitar kind of destruction of forest."

"lt is the allegation that forest trees have been destroyed by the hotets of
Gulmarg. The appticant flas also alleged that destruction of forest has taken
place in development of cable-car popuLarly known as )ammu & Kashmir cable

cat which is operating through the dense forests startingfrom the Gulmarg resort
to the Kongdoori vauey and from Kongdoori valtey to the Kongdoori Mountain."

"O.A. raises substantlal issue relating to compliance of the environmental
norms."

Status Report:
ln compliance to the aforesaid order of the Hon'bte Nationat Green

TribunaI dated 30-07-2024in OA No. 913 ot 2024, the report of the J&K pottution

Control Committee is as foltows:

cGdaL

Before the Hon'ble National Green Tribunal
Principal Bench, New Delhi

Report on behatf of Jammu and Kashmir Pottution Control Committee
pursuant to Hon'bte Nationat Green Tribunat Order dated 3O-O7'2024 passed

in OA No. 913 of 2024 titted "Advocate Ashiq Ahmad Magray Vs Union Territory

of Jammu & Kashmir & Ors"

Page 1of 5
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7. Pr. Chief Conservator of Forests & HoFF, J&K was requested to get the matter

enquired into and share a factua[ report to J&K PCc vide No. JKPCC/SC./OA-

91 3-20231 241 683; dated 1 7 .08.2024, J KPCC /So./OA -91 3-2023/ 24 /7 7 6-7 7 8;

dated10.09.2024 & JKPCC i Sc. /OA-913-2023/24/1215; dared 10.10.2024

(copies enctosed as Annexure-l).

2. Regionat Director, J&K PCC Kashmir was asked to get the inspection of the

site conducted by the concerned DivisionaI Officer J&K PCC and share report

to the J&K PCC vide this office letter No. iKPCCiSc./OA-913-2023t24/979

dated10.o9.2o24 & JKPCC/SC./OA -913-2023t24/1211 dated 10.10.2024

(copies enc[osed as Annexure-2).

3. The Principat Chief Conservator of Forests (HoFF) J&K has furnished a report

vide his letter no. PccFilit/s2s/oAt2024t4o72-77 dated16.1o.2o24 (copy

enctosed as Annexure-3).

4. Hightights of the Reports

a) Tosamaidan was previously used by the lndian Army as a fietd firing range

starting on November 6, 1986, which restricted the movement of forest

fronttine staff for carrying out the effective patrotting in the area.

b) During the said period, Tosamaidan and its surrounding Compartments

(S-10, S-1 1, S-15, S-16) experienced extensive forest damage, particutarty

due to forest fires and itticit fetting. However, since taking controI of the

area, the forest department has imptemented effective measures to

control forest fires and curb ittegat activities. The department has booked

43 timber smuggters under the pubtic safety Act and estabtished controt
Rooms and Other infrastructure to prevent further damage to the forest.

c) The Government has imptemented various measures to protect and

restore the ecosystem of rosamaidan. These initiatives inctude the

estabtishment of the Tosamaidan Devetopment Authority to promote

ecotourism and the taunch of reforestation projects by the forest
department.

Page 2 of 5
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d)TheForestdepartmenthastaunchedanEco-RestorationProjectunder

the Compensatory Afforestation Fund Management and Ptanning

Authority (CAMPA) catted as "speciat Proiect Tosamaidan," which aims to

undertake extensive reforestation works.

e) Large numbers of Works were undertaken during the period from 2018-

2024 and an area of 207 hectares of degraded forest land in which 1 '49

tacs saptings have been ptanted across compartments viz', (S-09, S-10' S-

1 '1 , S-15, S l6 & S-17). The ongoing reforestation project under the CAMPA

has made significant progress in restoring the region's vegetaI cover'

These efforts have successfutty reversed the ecotogicat damage caused

by past activities, ensuring the preservation of the forest'

f) The Controt of Gutmarg bowl vests with the Gulmarg Development

Authority and att the activities, retated to the repair and renovation of

hotets and huts are controtled and supervised by the Gutmarg

Devetopment AuthoritY.

g) No forest tand has been transferred to Gutmarg Devetopment Authority

(GDA) except f orest tand measuring about 0.125 hectares vide Govt. order

No 399-FST of 2018 dared 27.12.20218, which was diverted for

construction of sotid waste management p[ant at Gulmarg in Comprtment

No. 47b, btock Tangmarg in Gutmarg forest Range of Forest Division

Tangmarg. There are no evidence of destruction to the forest within

Gutmarg range of Tangmarg forest Division.

h) The construction of hotets / huts is managed by the Gutmarg

Devetopment Authority and the activities retated to the construction,

repair and renovation of hotets and huts are governed under Jammu &

Kashmir Controt of Bu itding Operations Regutations, t998 (BOCA).

i) Wherever trees dried up due to excessive biotic interference, the

concerned stakehotders generatty have taken measures to protect and

m a inta in the tree cover.

Pase3ofs 9E*+-
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j) The sotid waste in Gutmarg is managed by Municipat Committee, Gutmarg

which has a 3 MT Sotid Waste Treatment ptant. A dedicated fenced

dumping yard, situated within the ptant,s premises, is used for the

segregation of biodegradab[e and non- biodegradabte waste.

k) The Gutmarg Gandota, white providing scenic views and recreationat

opportunities, hetps to atteviate the pressure on the forest ecosystem by

Transporting visitors to poputar destinations without requiring them to

hike through sensitive forest areas. rt reduces foot traffic, minimizes soit

erosion and protects fragite ptants in Gutmarg.

l) Over the past ten years, the department has ptanted two takh forty

thousand ptants, rehabititating '176 hectares of ecotogica(ty sensitive

forest [and.

m) The forest department and tourism authorities frequentty carry out drives

to clean up Kangdoori, Afarwat, and Gutmarg meadows, removing ptastic

and other waste.

Simitarty, Regionat Director, J&K pottution controt committee and Divisionat

Officer, J&K PCC, Budgam have also furnished a report vide No.

JKPCC/RDK/PS/2024/568-569 dated 04-1 1-2024 and No. JKpcc/Do/BUD/
20241290 dated 28-i 0-2024 (Copies enclosed as Annexure _ 4 & 5)

As per the report of Divisionat officer, J&K pCC< Budgam, Tosamaidan is

situated about 25 kms f rom Khag at the food of pir panjat Range and is the targest
pasture of the area with 3 mites tength and 1.5 mites breadth. Tosamaidan
medow was leased out to the rndian Army in the 1964 0n a 50 years lease for use
as an artillery firing range and after expiry of tease period in the year 2014 rhe
Tosamaidan was vacated by the Army and thereafter it was open to the visitor
from 30th May2016.

The Regionat Director, J&K pcc, Kashmrr in his repot has submitted that
Gulmarg Devetopment Authority have set up a sotid waste management facitity
with Electro Magnetic Disintegrator atong with Auto rnsta-composter segregator

Page 4 of 5
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near Gulamarg Baba Reshi Road. During visit, the sotid waste (primarity
unsegregated) was found scattered in and around the facitity and huge quantity ofsotid waste was found dumped around the facitity with pites of untreated sotidwaste found staked inside the facitity without any proper disposat arrangements
in ptace for the composite generated. The waste mainty consists of food scraps,water botttes packaging materiats and disposat items used by the tourist. Thefacitity tacks proper fencing and sotid waste storage area attowing witd bears toeasity excess the discarded food items. Therefore, the mismanagement of sotidwaste not onty endangers the tives of these creatures but atso the ftora of thearea. Furthermore, near the dumping site, most of the trees were found driedwhich may be due to generation of teachate from dumping site.

Taking into account, the report of the Regionat Director, J&K pCC, Kashmirreceived on 04-11-202* the Regionat Director, J&K pcc, Kashmir has beendirected to initiate proceedings and issue notices to the defautting body forviotations of sotid waste Management Rutes, 2016 as atso under the retevantprovisions of Water (preve

contror of pouution), 

^.,, 
;H il:::::::,I:, 

,r, and Air (prevention &

tetter No. rKpcc/sc./oAe 
1 3/2024/ 1 3o4dated o4_1, ::t;ruJ::::ljJ::

Annexure-6).

Prayer:

ln the premises, it i

:;i.:j:, *; ;;il h,:,, Jffi:,,_ff :,,:;:j:",::fl:,i::

(Ghansfa*t#hif-
Member Secret" 

- r' I t'Lf
J&K PCC

Page 5 of 5
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Pr. Chief Conservator of Forest & HoFF,
f&K famrnu / Srinagar.

No.: f KPcC/sc./o A- er3-2024/24/68Z

flnnoyLl,rr- I

Datetl+o8-2o24

Jammu and Kashmir Pollution Control Committee
Parivesh Bhavan, Forest Complex ll Silk Factorv Road
Transport Nagar, Jammu, 180 006 ll Rajbagh, Srinagar, 190 OO8

Sub: Direction of Hon'ble NGT order dated 30.07.2O24 in the matter of
OA No. 913/ 202.4, titled "Advocate Ashiq Ahmad Magray V/s Union
Territory of fammu & Kashmir & Ors.

Sir,

Kindly refer to the subject and captioned above. In this connection, I am

directed to convey that Hon'ble NGT vide its order dated 30.07.2024 (copy

enclosed) have made following observations.

"ln this original application the applicant has made allegation in respect of
large scale felling of trees in Tosamaidan area of District Budgam. Placing

reliance upon video link https://fb.watch/sZgXCFngt4/ , the ptea of the

applicant is that the said video link shows uprooting of thousands of forest trees

in Tosamaidan area of District Budgam."

"lt is also plea of the applicant that Forest Range Gulmorg within the

District Baramulla of ur of J & K has witnessed similar kind of destrttction of
forest."

"lt is the allegation that forest trees have been destroyed by the hotels of
Gulmarg' The applicant has arso aileged that destruction of forest has tqken
place in development of cable-car popularly known as Jammu & Kashmir cable
cor which is operating through the dense forests starting from the Gulmarg
resort to the Kongdoori vailey and from Kongdoori vailey to the Kongdoori
Mountain."

"ln support of the plea applicant has also enclosed

annexure - A depicting large scale cutting oftrees.,,

the photograph
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"o.A. raises substantial issue relating to compliance of the environmentat
no rms."

In the light of above mentioned observations, you are requested that the
matter may be enquired by concerned and factuar report as such may prease

be shared with J&KpCC.

The case is listed for hearing on 07.1,1,.2024.

Yours faithfully,

,6crrrrrr#.*nffr?#I
I fvlember Secretary fl ,g.>,

Copy to the:
1J Principal chief Conservator of Forest (pccF) wildlife / chief wildlife

Warden, Jammu & Kashmir.
2) chief conservator of Forest, Kashmir for kind information & necessary

action.
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J&KJammu and Kashmir
Pollution Control Committee

chairman8TjksPcb@gmail. com

_.nembersecretaryjkspcb@gmail.com

0191 -2472881,2476925

r\
\s#

ITt,WTSA

Parivesh Bhavan, Forest
Complex

Transport Nagar, Jammu,
1 80 006

Silk Factory Road
Rajbagh, Srinagar, 190 008

NEW DELHI 2024

Pr. Chief Conservator of Forest & HoFF,

f&K lammu / Srinagar.

No.: IKpCC/s c./oA- sLZ-2024/24/+76-?"E Date: lu o9-2024

sub: Directions of Hon'ble NGT order dated 30.07.2024 in the matter of

oA No. gL3 / h)}4,titled "Advocate Ashiq Ahmad Magray v/s Union

TerritorY of |ammu & Kashmir & Ors'

Sir,

Kindly refer to this office letter No./KPCC/Sc./0A 913'2024/2a/$; dated

17.08.2024, wherern you have been requested to share the factual report in

the said matter, which may kindly be expedited and shared with f&K PCC, so

that compliance report may be filed to Hon'ble NGT accordingly'

Yours faithfully,

#Qq:q-_-
fGhansfini singhllKAs

p\rember Secretary t,..9 , lg

Copy to the:
1j nrincipal Chief Conservator of Forest (PCCFJ Wildlife / Chief Wildlife

Warden, fammu & Kashmir.
2) Chief Conservator of Forest, Kashmir for kind information & necessary

action.
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v Jammu and Kashmir
Pollution Control Committee

chairmanSTiksPcb@gmail com

membersecretaryjkspcb@gmail com

0191 -2472881,2476925

Sir,

e

WTSA
NFV,i t)f lHl

Parivesh Bhavan, Forest
Complex

Transport Nagar, Jammu, 180
006

Silk Factory Road

Rajbagh, Srinagar, 190 008

Pr.Chief Conservator of Forest & HoFF,

J&K Jammu/Srinagar.

No: JKpCC/Sc /oA s13-2024t24t lLlS Dated'- ffl '10-2024

sub:- Directions of Hon',ble NGT order dated 30-07-2024 in the

matter of oA No.91 3t2024, titled Advocate Ashiq Ahmad

Magray V/s Union Territory of Jammu and Kashmir & ors'

Ref; i. /Vo. JKPCC/S}./OA 913-2024/241776'778 dated 10-09-2024'

ii. No. JKPCC/S}./OA 913-2024/24/63 dated 17-08-2024

Kindly refer to this office No. JKPCC/Sc'/OA 913-20241241776-

778 dated 1o-og-2024, on the subject captioned above' ln this

connection, I am to convey that factual report in this regard may kindly

be expedited and shared with J&KPCC for further submission to

Hon'ble NGT

Yours faithfullY,

-AVUQ *-t-
., (GhanslGm'Singh) JKAS

fiMember SecretarY 1, .to.kt

V
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v Jammu and Kashmir
Pollution Control Committee

chairman8Tjkspcb@gmail. com
membersecretaryjkspcb@gmail.com

0191 -2472881,2476925

'&,ITUWTSA

frrne-futfrf- l-

Parivesh Bhavan, Forest
Complex

Transport Nagar, Jammu,
180 006

Silk Factory Road
Rajbagh, Srinagar, 190 008

NEW DELHI 2024

Regional Director,
f&K Pollution Control Committee,
Kashmir.

No.: IKPCC/SL./0A- eLs-zoz4/z4/ q?q Date: lvos-zoz+

Subi Directions of Hon'ble NGT order dated 30.07.2024 in the matter of
oA No. 9L3/ 2024, titled "Advocate Ashiq Ahmad Magray v/s union' 'Territory of fammu & Kashmir & Ors.

Sir,

Please refer to the subject and captioned above. In this connection, I am

to convey that Hon'ble NGT vide its order dated 30.07.2024 (copy enclosed)

have made following observations.

"ln this original application the applicant has made allegation in respect of
large scale felling of trees in Tosamaidan area of District Budgam. Placing

reliance upon video link https://fb.watch/sZgXCFngt4/, the plea of the applicant

is that the said video link shows uprooting of thousands of forest trees in

Tosamaidan area of District Budgam."

'lt is also plea of the applicant that Forest Range Gulmarg within the

District Baramulla of Uf of J & K has witnessed similar kind of destruction of

forest."

"lt is the allegation that forest trees have been destroyed by the hotels of
Gulmarg. The applicant has also alleged that destruction of forest has taken

place in development of cable-car popularly known as Jammu & Kashmir cable

car which is operating through the dense forests starting from the Gulmarg

J&K
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resort to the Kongdoori valley and from Kongdoori valley to the Kongdoori

Mountain."

"ln support of the ptea applicant has also enclosed the photograph

ennexure - A depicting large scale cutting of trees."

,,o.A. raises substantial issue relating to compliance of the environmental

norms.

In the light of above, you are requested to get the inspection conducted by

concerned Divisional officer and share report with this office by or before

25.O9.2024.

*lvlr-'e-
hanshamSingh)JKAS

s4$ember Secretary t0.n.il
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v Jammu and Kashmir
Pollution Contro! Committee

chairmanSTjksPcb@gmail.com
membersecretaryjkspcb@gmail com

0191 -2472881,2476925

WTSA

Parivesh Bhavan, Forest
Complex

Transport Nagar, Jammu, 180
006

Silk Factory Road
Rajbagh, Srinagar, 190 008

;1;*r rpq':\

NF\'n l)irlHl

Regional Director,
JK Pollution Control Committee,
Kashmir.

No: JKpCC/Sc.iOA s13-2124t24tl7ll Dated:- l0 -10-2024

Sub:- Directions of Hon'ble NGT order dated 30-07-2024 in the

matter of OA No.91 312024, titled Advocate Ashiq Ahmad

Magray v/s union Territory of Jammu and Kashmir & ors.

Ref: No. JKPCC/So./OA 913-2024t241979 dated 10-09-2024.

Sir,

please refer to this office No. JKPCC/Sc./OA 913-20241241979

dated 10-09-2024, on the subject captioned above. ln this connection, I

am to convey that detailed report w.r.t. large scale felling of trees in

Tosamaidan area of District Budgam is still awaited, which may please

be expedited & shared with this office by or before 15.10.2024 as the

case is listed for hearing on 07-1 1-2024'

Yours faithfullY,

,,(,ran*f,kfn?F^o,
I ruemuer Secretary l D. lo .

"r
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-ftnneO,-t rrr-- Y

*,t4l/
Lir[ *:'

,q tl 42-,H'..':4/./z,ru,, "

(]overnrnent of .Iammu & Kashmir
.I& K POI-LTITION ('OI(TROL C'OM M ITE E

OT'FICIi OF THE RE(;IONAL DIREC:TOR - KASHIUIR
.-\hcikh-ui-.4i;ttn { ,lrrpu.s. llu.ihugh, fi,.'ltt'l;{A'r,rilntcnt Silk ,'(11:ton. Srinogur-ltll)\th\
u'rvwjksp_c-ir-t11 {;mttii. r.tyiotxtltli*:ttrx&arr.ilgt-ti-1L*:#.,'lt,t .lut.o19./-lJ,,i,{l-'

lv,ternber Secretary

.lK. Pollution Control Commitree
Jammu

No:- PCC/RDK/PS na?4tgdC} * S 61 Dated:- 
)

- r I -2024

Subject:- Directions of Hon'hle NCT order dated 30-07-?024 in the mauer of OA
No. 91312014, titled Advocate Ashicl Ahmad Magray Vis lJnionI'erritor,-
of Jammu and Kashrnir.

Ilelbrence:- JKPCC/ScI/0A-9 n-2a24/t2BB dated 3 l - I 0 t-2a24.

Sir,

With regard to the subject and reference cited above, kindly find enclosc<J

herewith the Report ol'the committee constituted in compliance ro Hon'ble NCT
Order dated 30-07-?024 in the aforesaid OA. fbr further course of action.

Yours fbithfullvJ

F,ncl:- (report of the comrnittee)
Copy'to the :-

l. PA to Chairrnan JKPCIC ftrr inlbrrnation cll'Worthv Chairrnan.

re8{r
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.,,.,:i,. . J & K pollLrtion Control Cornnrittee' 'i;n: Shiekrr-ur-Ararrr co*prr* Rajbagh ltash,rir.

rt nl t o c to ,b N0rtler Dated 3A/07na2-li n oA9 t3t2 024 Tittecl ttA tIvUnionT oca te iqY rv of ,Iam rnu NTI) sh ir &OI
rs

Backgrountl

In this original application the applicant has made alregation in respect of largescale felling of trees in Tosamaidan area of District BuJgam. It is the a,egationthat forest trees have been <lestroyed by the hotels of Gulmarg. The applicant hasalso alleged that destruction of {brest has taken prace in development of cabre-carpopularl'v knotvn as Jamtnu & Kashmir cable car which is operating through thedense forests starting from the culmarg resort to the Kongdoori valJey and {rornKongdoori vailey to trre Kongdoori mountain

Taking cogni-ance of the application, the Hon'ble NGT has impleacled variousstake holders incluaing J&K poirution control corn,ritree.In order to to asce.tain the factual poritio, on groLrncl, on the ciirection ofRegional Director PCc, Kashmir undersigned officers of poll,tion controlccxrmittee visited the spot on i/l 1l2024and lollowing observations urere made:-

Tousamadan
'fosa 

ivlaidan (or Toshamaidan) is a tourist destination and a hiil station inthe Khag area of the Budgarn district in the Kashmir valley of the Indian unionterritotyofJammu a,d Kashrnir'. Bou,decl by dense fbrests, the losa Maidanmeadorv is situated about 25 hm (l6rnires) from Khag at the footof the pirpanjalrange' Ajier crossing the ,pper mountain reaches ol. Habber, Drang, sitaharan,Zakh.ra andother srnall villages, one reaches tlie pasture ol. Tosa Maidan, rosaN{aidan is the largest pasture in its surrouncling areas, 3miles in length and 1.5miles i, rviclth' ln 196'1, the'r'sa Maidan meadcrr" *,as leased t' the lnclia, Armyon a So-year lease fbr use as an artillery firing range. Before the rease came up forrenewal on l8 April ?al4,the local residents-protested against an extensi.n or.theIease' After years .f local advocacy and discussions between the government andresidents' the lease was not reneu'ecJ in20l4.'fhe arm,v subsequently vacated.rosa

P

kuq
"V
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maidan in ?0i4, and etTorts har.'e since been made to clear unexploded shells andpromote the area for tourism. 'I'he meadow is now being developed as an eco-tourism destination, with a focus on preserving its natural beauty and providinglivelih0od opportunities for local communities. consequently, the lease was

I;i:""td' 
and the Tosa Maidan rneadow has been open to visitors since 30 May

Aithough this area \ryas known for its dense rorests and rich biodiversity,defbrestation has primariry resurted from the foilo*,ing causes:-

o Military Activities: For several decades, 't osamaidan served as a firing rangefor the Indian Ann,v. This activity contributed to environmental degradation,
as rsgular shelling and troop movement impacted vegetation and led todefbrestation in certain areas.

e Timber smuggling and Iregar Logging: Timber smuggring and illegarIogging have been longstancling issues in Kashrnir including in Tosamaidan.
The high demand tbr tirnber and rveak enforceme,t in remote areas haveallorved for illegal logging. ivhich has led ro subsrantial tbrest loss over time.r Local Fuel wood C'llection: Due to the Iack of alternative energy solrrces!local cotnmunities olien rely on tbrest wood fbr cooking and heating. Thiscontinuous extraction has contributed to the graduar depletion of the forestc0ver.

r Grazing and Agriculture: Local grazingpractices, as well as encroachmentfor small-scale agriculture, have also contributed to fbrest degradation.Livestock grazing can damage young saplings and prevent natural fbrestregeneration, adding to the loss of vegeration.
o Infrasfucture Development: In recent vears, as Tosarnaiclan is beingpromoted as a tourist destination, ner.r, infi'astructure, such as roads andfacilities' has led to limited deforestation to make space for thesedeveloprnents.
o As the l-ousamaidan is newl;- emerging toLrrist destination and the influx oftourist footfall is very low so \l,aste generation in the form of solid and liquidrvaste has negligibre ir:rpact on overalr environment of the area.

*X"rQ
,s Page 2 of g
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ln the entire process the interference of the locals involved in smuggling of
timber" thousands of ftrrest trees have been cut down, the stumps of the cut down
trees in the forest reveal the history cf rnassacre which is self explanatory
(photographs enclosed)"
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G tiLM;IRG

(iulmarg' the meadorv of florvers r:estled in the pir panjal range. has emerged
as a rnajor round the year tourist destination in the Himalayan valley of Kashmir.Located at an altitude of 8000 plus feet above sea level, it is encased by snow-peaked alps' verdant green pastures, colourful meadows, deep valleys, and pine-
covered slopes' Looking at the sustainability aspect of the resort, the hest rvay is tolbcus on good road connectivity, cleanliness, and sanitation necessitated by thehuge tourist intlou' which undoubtedly has alrvays been much beyond the carryingcapacity of the destination and proper solid wasre disposal. The destination is

:T'd.i,:'1:t 
hlse stress due to exceqsive foottalls, consrruction activities, ancl rhel()sg 111 blodlversitl,. and torest cover.

During the current inspection iollorvi
the cause of drling of trees in the area:_

ng observations were made which may be

The Guknarg Development Authority had earlier set up a solid waste
I

managertent fucility near Cuhnarg Baba Reshi Road.This tacility hadHlectro l\,{agneric Disintegrator along rvith Auto Insta- Composter andSegregator. At present this r.r,hole solici waste n:lanagement system IScompletely defunct. During srte \.'l sl t by Committee Members, it wasobserued that solid rvaste (primarily unsegregated) r.l,as scattered in andnd the facility. Fufiher, huge q of Solid Waste was found openly
al'0u

uantlt_rr
clunr ped around tht. facilitl, ancl untreated solid w.aste rvere alsopiles ol
lbund starcked insicle. the faciliry. No proper disposal arrangements werefbund in place for the compost genc.rated as the same was tound dumped
around the facility. The waste mainly COnsisted of food scraps, water bottles,packaging materials, and disposable i tems frequently used by tourists. "lhe
facility lacks proper fencing and solicl rvaste storage area allowing wild bearsto easily access the discarded foocl iterns. 'fhis rnismanagement of solidwaste not onl,r.. endangers the Iives o f these rtajestic creatures [:ut also t]reflora of the area ,Near. the dumping site most of the trees vvere found driedr.vhich rnay be due to generation of leachate frorn dumping site

fP
0X*^
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o Due to excessive tourist tbottall in the area man1, hotel establishments have
been constructeci rvithin the resort rvhich may also have exerted pressure on
ecos)'stem of the area resulting in the dr-ving o{'trees r.r,ithin the construction
area .

r J'he construction of security related projects/army establishments is also
reason of decline in fbrest cover in these areas.

r During the inspection it was observed that the drying of trees was not only
taking place in the tourist influence area but the drying of rrees w.as also
observed witl"rin the dense forest area.

Conclusion:-

on the basis of the field observations a variefy of probable impacts to thenatural vegetation coultl be observed rvhich result from tourism activity atGulntarg ' Hou'ever the exact cause of drying anel decline in forest cover
needs extensive investigafion from various stakeholders like, SKUAST, Forestdepartment and soil conservation department. .. _;..:* ., i; ,..,:.

The report is submitted for turther necessary action at your end prease.

l. Shabir Ahrnad ( Scientisr J&K pCC Srinagar). -& *,Jq-
2, Mohd Ashraf'Khanclay ( District officer pcrc Buclgam).

3. Tariq Ahmad sofi ( District of-ficer Irccr tsaramulla).
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l)islrict Oflit:r' Pollution Corrtrol Corrrntittee, Budgarn.

Regional Director
Pollution Control Com mittee
Kashmir.

No:-TKPCC/D o/suD/2024/) .f n ,r,.?.s-ro-zo4\\'
subiect:' oirections of Hon'ble NGT order dated 30.02.2024 ln the matter of oA Irlo. gtglzIzl,
titled "Advocate Ashiq Ahrnad Magray v/s union Territory of Jammu & Kashmir & ors,

Sir,

Apropos to the subject cited above, kindly find enclosed herewith the report submitted

by U/s, submitted for further necessary action please.

,(

Govet"rlnlent of lammu & I{ashmir

*

J

)r' t 0 ,+I
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' lnspection report of Tosa Maidan held on ZS/LOIZOZ4

Tosa Maidan (or Toshamaidan) is a tourist destination and
a hill station in the Khag area of the Budgam district in
the Kashmir Valley of the lndian union territory of Jammu
and Kashmir. Bounded by dense forests, the Tosa Maidan
meadow is situated about 25 km (16 miles) from Khag at the
foot of the Pir Pa nja I ra nge. After crossing the upper
mounta in reaches of Habber, Drang, Sitaharan, Zakhora and
other small villages, one reaches the pasture of Tosa Maidan.
Tosa Maidan is the largest pasture in its surrounding areas,3
miles in length and 1.5 miles in width.

ln 1964, the Tosa Maidan meadow was Ieased to the lndian
Army on a 50-year lease for use as an artillery firing range.
Before the lease came up for renewal on 18 April 2014, the
local residents protested against an extension of the lease.
After years of local advocacy and discussions between the
government and residents, the Jease was not renewed in
201.4. The army subsequently vacated Tosamaidan in zot4,
and efforts have since been made to clear unexploded shells
and promote the area for tourism. The meadow is now being
developed as an eco-tourism destination, with a focus on
preserving its natural beauty and providing livelihood
opportunities for local communities. Consequently, the lease
was terminated, and the Tosa Maidan meadow has been
open to visitors since 30 May 20t6.

Although this area was known for its dense forests and rich
biodiversity, def orestation has primarily resulted from the
followin g causes:
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t. Military Activities: For several decades, Tosamaidan
Iserved as a firing range for the lndian Army. This activity

contributed to environmental degradation, as regular shelling
and troop movement impacted vegetation and led to
deforestation in certain areas.

2. Timber Smuggling and lllegal Logging: Timber smuggling
and illegal logging have been longstanding issues in Kashmir's
forests, including in Tosamaidan. The high demand for timber
and weak enforcement in remote areas have allowed for
illegal logging, which has led to substantial forest loss over
time.

3. Local Fuel wood Collection: Due to the lack of atternative
energy sources, local communities often rely on forest wood
for cooking and heating. rhis continuous extraction has
contributed to the gradual depletion of the forest cover.

4. Grazing and Agriculture: Loca I grazing practices, as well as
encroachment for small-scale agriculture, have also
contributed to forest degradation. Livestock grazing can
damage young saplings and prevent natural forest
regeneration, adding to the loss of vegetation.

5. lnfrastructure Development: ln recent years, as
Tosamaidan is being promoted as a tourist destination, new
infrastructure, such as roads and facilities, has led to limited
deforestation to make space for these developments.
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$

ln the entire process the interference of the locals involved in
smuggling of timber, thousanrls of forest trees have been cut
down, the stumps of the cut down trees in the forest reveal
the history of rnassaere which is self explana tory
(photogra phs enclosed).
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Jammu and Kashmir
Pollution Control Committee

chairmanSTykspcb@gmail.com

membersecretaryjkspcb@gmail.com

0191 -2472881,2476925

I

WTSA

fttnnea;<-u-c. - (
Parivesh Bhavan, Forest ComPlex

Transport Nagar,.lammu, 180 006

Sitk FactorY Road

Rajbagh, Srinagar, 190 008
NEW DELHI

The RegionaI Director,
J&K Pottution Control Committee,
Kashmir.

No:- JKpCC/Sc/oA-e1 3-2o24tl1q Dated q -11 -2024

Sub:- Directions of Hon'bte NGT order dated 30'07'2024 in the matter of OA

No. g1 glzo24rytitted Advocate Ashiq Ahmad Magray v/s Union Territory

of Jammu and Kashmir & Ors.

Sir,
pt ea se ref e r yo u r tette r N o. J KPCC/RD K/ PS/20241568-569 d ated 04-1 1 -2024

on the above captioned subject, whereunder in the status report you have

hightighted and pointed out viotations of Sotid Waste Management Rutes in

Gul.marg area by the Gul.marg Devetopment Authorlty'

ln this connection, you are directed to initiate proceedings and issue

notices to the defaul,ting body for viol.ations of Sotid Waste Management Rutes,

2016 as al.so under the retevant provisions of Water (Prevention & Controt of

pottution), 1g74and Air (Prevention & Controt of Pol.tution), Act, 1981 and share

action taken report within 15 days.

Yours faithful.ty,

(ch,##ks#ffi,
Member SecretarY 4'tl' 24

J&K PCC

*i-J fr-
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